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(a) whether any enquiry has been made 
into the cause of the total power failure in 
entire Eastern Region on 26 June, 1990;

(b) if so, the outcome of the enquiry;

(e) whether any responsibility has been 
fixed in this regard; and

(d) the details of measures talwn to 
prevent recun’enoe of such disasters in the 
Eastern region grid or elsewhere in the 
country?

TH E  MINISTER OF ENERGY AND 
MINiSTEROFCIViL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (d). A Commit­
tee wMOomliluled to enquire intothecauses 
of th« taikire of power supply in the Eastern 
Region on 26.6.1990. The Committee has 
attributed the failure to inadequate genera­
tion of power, lack of grid discipline, inade­
quate reactive compensation, inadequate 
transmission and communication facilities, 
lack of trained manpower for load despatch, 
etc.

The measures taken/proposed to avoid 
the recurrence of grid failure in the Eastern 
Region and elsewhere in the country include 
slrid adherence to scheduled land manage­
ment and live flows, effective coordination of 
regional grid operation, strengthening of 
transmission/transformation capacities, 
analysis of the failure of transmission sys­
tem components and strengthening of the 
load despacth and telemetry system etc.

[Translation]

Corporation for Gauge Conversion of 
Tracks In Marathwada

*12. SHRI PUNDLIK HARI DANWE: 
Wiilthe Minister of RAILWAYS be pleased to 
state:

(a) wfwther any proposal to set up an 
independent corporation to complete Mara­

thwada Ran gaugeconversionwotkis under 
conskieration of Government;

(b) whether Government have received 
any proposal from the State Government to 
issue debentures for this project;

(c) if so. the details thereof; and

(d) whether Government propose to 
issue such debentures?

TH E  MINISTER O F RAILWAYS (SHRI 
GEORG E FERNANDES): (a) No. Sir.

(b) to (d). The State Government of 
Maharashtra had suggested that they wouU 
Tike to contribute funds by fkrating deben­
tures for accelerating progress of the gauge 
conversion projects. Railways had agreed 
that such contribution couk) be in addttnn to 
and quite separate from Railway’s Annual 
Plan outlay and that no additional financial 
liability wouM come on Railways as a resutt 
thereof, whether in the form of interest pay­
ment or redemptton of debentures, or in any 
other manner. Proposal on these lines has 
not been received from the State Govern­
ment. In the meanwhile the Ministry of Fi­
nance in a communication has opined that if 
such schemes are to be financed by raising 
of debentures outskle the Plan, the Central 
Government shoukl agree to a pro-tanto 
reductbn in the borrowing programme to 
accommodate such requests. Further, they 
have suggested that the only way to expe­
dite execution of these gauge conversion 
projects is to make adequate proviston for 
these schemes within the Plan outlay for 
Railways.

[Engleft]

•13.

Rail AccMents

DR. ASIM BALA:
PROFYADUNATH PANDEY: 

WiH the Minister of RAILWAYS be 
pleased to state:


